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Policy (owarps Offlcial Language

9775-D. SHRI HEM RAJ
SHRI PREM CHAND
VERMA :

Will the Minister of INFORMATION
AND BROADCASTING AND COM-
MUNICATIONS be pleased to state :

(a) whether Government®s attenilon has
been drawn 1o an artlcle captioned **Rashira
Bhasha Aur Deshl Bhashaon Ke Pratl Sar-
karl Niii Ka Kachcha-chittha-Bare Sihebon
Ke Raj Me Pisti, Karahati HindI" (starting
disclosures about  Government’s  policy
towards the official language and other

" *reglonal languages—MHindi groaning and
being trampled by blg besses) in Dally Nav
Bharat Times, New Delbl dated the 19th

+ April, 1970 ; and

(b) if so, the recactlion of Government
thereto ?

THE MINISTER OF STATE IN THB
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNICATIONS
(SHRI I. K. GUJRAL) : (a) Yes, Slr.

(b) The posts recommended by Dinkar
Committee have becn sanciioned and the
«stalf is being brought in position.

Deputy Princlpal. Ioformation  Officer
(Hindl) bas already siarted functioning.
Other matters pointed out in the arifcle are
belng looked into.

CORRLCCTION OF ANSWER TO
USQ NO, 4315 DATLD 21.8.1969 RE.
APPOINTMENT OF PRODUCTION
ASSISTANTS IN A.LR

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-

{ PARTMENT OF COMMUNICATIONS
(SHRI I, K. GUJRAL) 1 In answer to the
part (c) of the Unstarred Question No. 4315
dated 21-8-1969, it was stated that 79 can-
Uidates had applied for the post of Pro-
duction Assistant in various lncal offices of
All India Radio during the years 1968 and
1969. out of which 41 were called for inter-
view, Actually the number of candidates
for intervicw was 28, The answer stands
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Plane (C.A.)
amended to that extent. The Inaccuracy
which occurred through inadvertance is re-
gretted,

CORRECTION OF ANSWER TO
USQ NO. 7206 DATED 23-4-1970 RE. GO-
VERNMENT ADVERSTISEMENT IN
A. 1, C. C. SOUVENIR OF CONGRESS
(R)

THE MINISTER OF STATE IN THE
MINITRY OF INFGRMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI I, K. GUJRAL) : In reply to part
(a) of Unstarred Question No. 7206 answe-
red In the Lok Sabha on 23rd April 1970,
it was inter alia stated that the Minlstry of
Informatlon and Broadcasting did not deal
with public sector publicity. So far as this
question Is concerned the correct positlon
is that the Minlstry of Infuormation and
Broadcasting do not deal with the publlcity
of public sector undertakings which had
released advertisements to the 1969 A 1.C.C,

Souvenir. The last scntence of the reply to
this part may please be amended to read as
follows :

““The Minisier of Information and
Broadcasting do not handle the publi-
city of the public sector undertakings
whose advertlscments  were carrled in
the A, 1. C. C, Souvenir,"

12.35 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC
IMPORTANCE

MIsSING OF AN IAF PLANE

SHR1 HEM BARUA (Mangaldai) : I
call the attention of the Minlster of Defence
to the following matter of urgent public im-
portance and request that he may give a
statement thereon :

*'Reporied missing of an | 'AF plane
which took off from Bangalore for
Goa on the 12th May, 1970.”

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI M. R,
KRISHNA) : Mr, Speaker, Sir, [ deeply
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[Shri M. R. Krishna)

regret to inform the House that a prototype
of HF-24 Mk, I has been mlissing. Sqn.
Ldr. K. L. Narayanan test pilot took off
from Bangalore In this prototype on
12.5,1970 at 0833 hours. He was reported
over Goa at 0906 hours on the same day at
a helget of 7000 ft. The pilot descended
in clear visnal condltion and according to
th iuformation recelved from the Hindus-
tan Acronautics Limited, he was on a
bearing of 130° approximately 5 nauical
miles from Goa., 7The contact was lost by
the Control at Goa after that. The pilot
had carrled survival pack with him, Naval
Helicopters and boats were deployed to
search the missing pllot and the alrcraft, A
dakota belonglng 10 HAL golng to Poona
was also diverled to Goa for help., A
dinghy hus been retricved from the sea and
the scarch aircraft has reported having seen
a parachute in the s,  Some pieces of the
aircraft were seen floating in the sea between
UTORDA and MAJORDA about 11 kms,
from Vaso, The search was continued on
the 13 th May 1970. Syn, Ldr. K, L.
Narayanan is  believed to b: dead and a
Court of Inquiry is being ordered. His next
of kin have been imfo med,

This is the first protoype of HF-24 Mr,
I. and was flown by late Gp. Capt, S. C,
Das for the first time on 17.6.1961, Till
3111970 this prototype  had flowa for
223,40 hours on 379 flights. The deceased
test pllot, Sqn. Ldr. K. L. Norayanan (5353)
was deputed to HAL in May 1956 as a test
pilot,

I once again deeply regret this unfor-
tunate accident, We are (ully conscious of
the serlousness of the matter and | would
like to assure the House that a thorough
enquiry will be conducted into this accident
and remedial measures taken,

SHRI HEM BARUA : We are very
sorry 10 hear of the denth of this test pliot
and also of the loss of this alrcraflt, We
hear that the debris of the aircraft had been
fund In the sea. But neither the dead body
of the pilot nor the aircraft had been dis-
covered so far, The Government has come
to the conclusion that this gentleman had.
died. This incident or this accldent might
be due to two rcasons : one Is, organised
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sabotage, and the other is due to bad
management or maintenance of the aircraft,
or faulty design or faully management of
the aircraft. The Government has sald that
the Government has already ordered an en-
Quiry Into it. Butit will not bea coms-
prehensive one so as to pinpolnt the gullt
on the pcople who look afier this type of
alreraft, It was reported that there Is an
improved of HF-24, Mk, Il. We have been
told that this was not the improved verslon
that the pilot was piloting. It was the
other one, In this context, may I know
whether the Government has proposed to
hold an enquiry Into the accldent so as to
plnpoint the defictive maintenance or pin-
polnt any sabotage in the matler ?

THT MINISTER OF STATE IN THB
MINISTRY OF DEFENCE (SHRI L. N,
MISHRA) : So far as sob>tuge is coneers
ned, 1 do not think it will be correct as far
as our present information goes, But the
enquiry commission will go into the matter
and come out with facts,

About the mainienance, it will not be
fair to the HHAL to say that there is poor
maintenance, 1t has very good maintenance,
This alreraft itsclf, some two days earller
was flown by Sqn. Ldr. Narayanan, and he
did acrobates also ([fnterruptions)... If
the hon, member wants, I can glve the drill
to be followed before an aircraft takes off
for a long flight or even for a test flight.
It the hon. Member has pailence, 1 will
read out the drill for (lights,

**.ee... The MNight programme contalns
full details such as welght, operating
limiiatlons, centre of gravity data
and any rework carried out as a
result of snags reported on the previ-
ous flights. The snags themsclves,
il of @ major nature, Involve Govein-
ment Inspection besides the factory
Inspectors, a certificate of safety for
flight is Issued by the former. The
alrcraft is subjected to a dally Inspec-
tion as well as pre-flight checks be-
fore the alrcraft §s cleard for flight,
Afer cach MNight, the pllot makes out
a flight snag report. If the snag
is of a ‘minor nature, not involving
design changes, The foctory inspector
rectifles the reporied snag before
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cerilfying the aircraft flt for the
next flight. For snags involving a
deslgn change, the ground tests are
carried out as appropriate and only
then the design scheme Is approved
for incorporation In the aircraft, Both
the Research and Development and
Government inspection are involved
in this stage,"”

Therefore, 1 do not think there is anything
like poor maintenaoce, ([nterruption)

SEVERAL HON. MEMBERS Rose—

SHRI L. N, MISHRA : The plane
took off from Binglote at 8,33 in the morn-
ing and at about 9.6 It almost reached Goa.
It was only five nactical miles from Goa
airport and It wuas descending but some-
thing happsned In b:tween. In one minute it
could have becn on the ground, 1 do not know
whether some bird had struck the aircraft
or something happend or the pilot wanted
to eject himself bccausc of some develop-
ment, All these things can be known only
as a result of the enquiry. Soine Mcmbers
asked why it was departmental enquiry, It
will not be a  departmental  enquiry.
It will  be an enquiry where the HAL,
the D:fence Ministry  and some- body
from the Civil Avlatlon slde will be
there, and somelime today the constitution
of the Board will be announced,

SHRI HEM BARUA : Sir, they sy
that it was only flve nautical miles away,
1 doubt very much—and there is a doubt
in the mind of the whole House also—whe-
ther this examlnation of the plane before
it took off from Bungalore was done pro-
perly or thoroughly, | feel It was not done
properly.

SHRI L. N MISHRA : All the facis
will have to be gone into. But 1 do not
accept what he says : thas it was not fest-
edor It has not been examined before it

took off, They have done it ; the inspec-
tion was done, But the cnquiry will give
the truth.

oY grame ¥y (g9 feeelt) @ @z
TF W1 gHIAr 09 uF. 24 F1 g ¢ AT
T IV UF 9% 410 797 § | THY
9g¥ YT &2 W F geg g #F g
qY, @Y Wrd & 9@ MEF A1 ATH
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man & fF ua.0%.24 1956 & q7rar aqr
gy, 39% arg  Frfeaq ofgq ST
Qaar 4 1 gwhw & =@ smael
1 gy @ & feg sad  gwear
f&ar 7ar 1 37 gwg S dfgT g1 SO
A qr Jar ofgq aAE & By 9%
g GAANAT GAT | 4T FT 219 & Fama
# oY qgar afxq a8 a1, gaw ofqq qr,
gqq W IgIF mawar g e gEu dfaw
a1 | 49 27 T F fom fama g
# geg gk 41 389 QrAAIgt S ang
argz & frft 2adlfaas #Y gad mfqs
adf frar aqr a1, fas qged ¥ saf
qit #T 41 7€ 41 1 sa¥ a7 Haw §ar
g f& o Az foaw dfa a1 ag s@
TG & ygga Ag a1 fomH ag
smar sar & 1 gafeq & aAar qgar g
fx g @ naaxadt 32t guiY #41 93 TH
arA g7 A fa=re &390 5 9g @ qfaa
gt 4% IT AT G A F AJTT 91 71 Ag)?

# qigar § f5 @) qi9 v awg A
#1 a1 7a% 7 fad wd mgew & o
gi o ga g ¥ fod faraie §, afew
agT & qxAtfagsm st €11 ¥ aqAar
wigar 2 fe 09, 0. uw, & dndifaaie )
4t gad mfas fear a@m ar a8 7

ot Fo Ate faw : szt a% s &
qa1e §, IA0 A0 qEar faH § ag weoa
g, R 9gi & ag fadt 1 & =g
azer ¥ wwg &€ W fF ag 18 9T 9T
fasmw 7 5T wifE o # @az ¢ f&
o9, 0. 0. &% fA@Is g @ &'
dard a1 7@ § | 38H &9 &1 faq g
Frar A § 1 90 sieay 703 sqar
nar g W faeza fasah 719 € fasaq
FFH! & RIAIRAT A 97 ) (qq9m)
Wi a% qg qHEAT K1 T, IE T
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N feA gg¥ FN W AF g gl N
YT Ten wA A g% o< frarar Az
zat q1g & fqarq ar faas fas ama-
A qzeq A fgar 1 9z & fafgz ofeq
@1 AT 41 1 g9 IFR gIeErfas A
#1 ®ifry T @ & 1 AT gFe UHo 24
Faw wE 1 § 3z Tz # gromfas an
2, 38 smedn & goafas adl far 2
gafae 19 § 5% & 1

wgt 9% % 7 %1 741w & ¥ dfqT 39
% %@ 91 ar 74Y, 9 A AEF & 138
uwe UKo 24 mE 1, fagFr sz Mz
g1, @19 91 @ & exdga @fam 7
F1f gq wHrT &) fasraa adf ar 2 fw
%A AT afFq § 77 ad d, faad gdzar
g

sigt a% =g aial #r 9=t & 7 ¥
sta afafs a7 a1 @ agwma
RAAY | Star wrAdlg qEg A wEr AR F
BT 1 IAA I, TIRT A9 fafas
tfauaa & fog Fefea it g, ooz B4
& S f @, o9, w, @, & e o
G gEwr Qg Jar & aqer,
g s 3

SHRI P, K. DEO (Kalahandi) : Sir,
it is a matter of concsrn to all of us that
prior 1o the Pakistani aggression, as many
as fire Generals were lost in  the helicopter
crash, The other day, there wasa discus-
slon in thls House on the death of Group
Captain Das, who had 35 years of [lying
experience and 2000 hours flylng experlence.
It Is very rare to get such test pilots, Now
we have lost another test pilot Squadron
Leader K. L. Narayanan. So, It is a matter
of great concern that such things are hap-
pening, In reply to the debate the other
day the Defence Minister gave his stock reply
and, adding insult to the Injury, he attribu-
ted the case of death to the negligence of
Group Caprain Das by saying that he failed
‘o adjust the canopy. From the reports of
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PAC and PU we find that there has been
sufficient bungling iIn the develnpment of
HAL. Here | would like to draw your
attentlon to a wvery illuminating article
by Dr. J. P. Chawla, formerly of Defence
Research and Development, who has stated
that great damage has becn done to the
development of HF-24 by East-West politlcs
Now we are trylng to have indigenous
development of the Orpheus engine, But,
at the same time, we have to fit this engine
to the alr frame of 1956. Even though In
1960 It was declded that we should not go
ahead with the development of the indigen-
ous Orpheus englne, we are stlll going ahead
with this project and as a result we have
lcst some of our test pilots, The PAC in lts
report has definitely passed certain  sirictus
res on HAL" Then, It is a matter of con=
cern that the key men of Shrl Krishna
Mecnon who were there in the early stage of
its development are still there and those
wrong programmes are still belng pursued in
splic of the sirfcutures pussed by the PAC
and PU, Inview of all these facts, may I
know whether the Committee which Is golng
to be constituted to go into this Incident will
not be loaded by the *‘yeseman™ of the
Defrnce Ministry but  will consist of some
people who are unconnected with the de-
velopment of HAL, to be presided over by
a8 Judge of High Court or the Supreme
Court, and consisting of some Members of
Parliament so that it may give a true picture
of what Is happening 7 Otherwise, we will
get the same stock reply and the reason for
this accident will be attributed to the fault
of the pilot.

SHRI L. N. MISHRA : As far as the
reports of the Parliamentry Committees are
concerned, all the relevant recommendations
are before us, We are trying to examine and
Implement them as [ar as we can, So far
as the Orpheus engine is concerned, no deci-
sion was ever taken to give it up. Asa
maiter of fact, even for the re-scheduled
HF-24 we were to use the same engine by
making it little more powerful bscause it
has to play a different role. Therefore, no
decssion was taken to drop the Orpheus
engine, This engine has been successful
and we are having successful flghts with t
o our squadron services.

Coming to Dr, Chawla’s article this {s
the point to which 1 have referred to when
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Shri Devgun asked the question. This
gentleman has been writing a number of
articles and telling us that we are under the
Soviet Influence, we do not listen to this
advice or that advice. I would request
the hon. Member not to take this gentleman
serlously,

Regarding the compositlon of the com-
mittee, 1 may say onc thing, The present
Alr Chief, Air Marshall Lal, is the Chair-
man of HAL also. Since the Air Force is
the main user of HAL planes he can be no
less concerncd about the safely of planes
than anybody else,  Afier all his boys fly
these planes, He who is golng decp into
the matter and he would suggest the names
for the commitice of inquiry. Apart from
the represcntative of the Air Force, there
will be a represeniative of Hindustan Aero-
nautics and Director-General of Civil Avia-
tion, According 1o expert advice, It will
not perhaps be advisable to have a High
Court or Supreme Court Judge to hold this
inquiry,

SHRIMATI SHARDA MUKHERJEE
(Ratnagiri) : Sir, It is with great anguish I
have to speak today. The Government
seems to be absolutely impervious and qulie
unruffled by the shuation. Where Is the
appeal for justlce 7 The Government Is not
even prepared to accept a dvmand made by
all sides of the House that this aircraft
which is goiug 1o be utilised by the Air
Force and has proved, definltely, unsatis-
factory should be reviewed.

What does the House want 7 We just
want an Impartlal ingulry into the working
and  management of  the Hindustan
Aircraft Limiled, the Bangalore division of
the Hindustan Aecronautics Limited, But the
Government Is not going to accept it.

May I know from the Government at
least these three things. While this Investi-
gation is pending, will they ground this alr-
craft 7 Sccondly along wlth the grounding
of this air-craft, will they enquire into
the functioning of the Hindustan Acronautics
Limited 7 Will they find out whether it was
due to some structural deliciencies that these
twoplanes cra shed, We do no: know how the
second plane crashed. Apparently nobody
saw it, The Minister is not in a position
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to report to uws, Thirdly, having done so,
will the Government lay the findings of this
inquiry on the Table of the House ? You
koow there are thousands of people involved
in this, not only users but also people who
are working in the Hindustan Aeronautics
Limired,

We know the Hindustan Aeronautics
Limited has been rlddled with troubles for
the last so many years. [ do not think it Is
a good ldea 1o have the Chief of the Alr
Force contlinuing to be the General Mana-
ger. He cannot perform the iwo functions.
This is a very important aspect of service
which he has to look after, He has a very
heavy rcsponsibility, How can he look
after somcihing which Is going on in Bunga-
lore 7 It is not @ good reply that the Chief
of the Air Force is there and, therefore, he
will  be lnterested in secing that the
aircraft I+ in a good position, Is It
physically possible for him to perform these
two functlons 7 Will the Gowvernment
please reply to these three questlons of
mine 7

SHRI L N. MISHRA : The Air Chief
Is not the General Manager of the HAL.
There is the Managing Director and most
prabably a General Manager also, The
Air Chief is a part-time Chairman of the
HAL. It is only a working arrangement.
We are looking for a new Chairman, When
we get @ new Chairman, he will be a full-
time Chairman of the HAL. At the moment,
the Alr Chicfl is only a part-time Chaitman,

Then, the hon, Member said that we are
impervious. We are not, I may tell the
hon, Member to realise one thing that in
developm:nt flights there are bound to be
some risks and we may call It normal
hazards of such developments.

SHRI J. B. KRIPALANI (Guna)s When
the Minister is certain about everything, then
what is the Inquiry for 7

SHRI L. N. MISHRA : | am answer-
ing her question...([nterruption)

Then, you
everyihing.

SHRI J. B. KRIPALANI
say, the inquiry will revcal
(Interruption)

SHRI L, N. MISHRA: Then the other

-thing that 1 have to say is this. She wanied
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all these HF-24 planes to be grounded. It
is for the Ailr Force to declde that, My
informatlon is that the Air Force is of the
view that there planes are not to be grounded,
1 may say again that some hon. Members
are falllog victims to some kind of propa-
ganda golng on against the HAL and its
performance, 1 would beg of them not to
fall a prey to them. (Jnrerruptions)

SOME HON. MEMBERS rose —

MR, SPEAKER: Your names are not
there,

SHRIMATI SHARDA MUKERIJEE:
May I just get a cladfication ? 1 did not
say that the planes should be permanently
grounded, What 1 said was that whil the
Investigation is pending, these planes should
be grounded because w: do not want more
young boys to be kllied unnecessarily,

SHRI L. N, MISHRA 1 It is cerlainly
for the Alr Force 1o decide, whether they
want to fly these planes or ground them,
We are not the technlcal peop'e. We cannot
take a decision like that, It is for the Air
Force to decide,

SHRIMATI SHARDA MUKERIEE :
The House feels very strongly that the planes
must be grounded Lill Investigations are com «
pleted,

13 hrs.
RE 1 STRIKE IN SOUTHERN RAILWAY

SHRI1 NAMBIAR (Tirucherapallijs Sir,
1 have submitted a Call Attention notlce on
the Southern Rallway strik=. The stilke is
spreading,

SHRI G. VISWANATHAN (Dandiwash)
All the trains are cancellad(.../arerruptions)

MR. SPEAKER: 1 am
Minister to make a statement,

asking the

SHRI NAMBIAR: It should be mace
today. Is he making 1he statement today?
Ouherwise, the slivation will become worse,
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MR. SPEAKER: On Monday.

SHRI NAMBIAR: It should be made
today, The strike is spreading.

SHRI G. VISWANATHAM: Let him
make a stalement today, All the tralos are
cancelled. ([aterruptions)

MR, SPEAKER: If he Is in a position
to make it today, I have no objection,

st <fa g (gdY): sreqa wgag, @9
3T B ;T & edzae 37 ¥ fag wfgg

SHRI
evening.

NAMBIAR: Let it be this

SHRI K P. SINGH DEO (Dhenkanal):
Everyday, we find pilots dying in this alr-
craft. This Is a wvery scrious thing, The
Minister docs not glve a satisfactory answer,
What Is the use of ralsing the issue when
we do not get a satisfactory answer, The
Defence Minister tries to shroud this whole
alfair in mystry,

MR. SPEAKER: Order, order, You
should no get up abruptly like this. That Is
over,

st graaw dagw (34 feet) o
wger wEka, feewl & A %) A1na Az
s I A gH A Tw A F W
Afeq 3897 A wifen  odegm Aifeg
fear & 1 79 fafaeee @rga 7 w2 f
a3 wiZ Afeq FFeqT 1 AT F )

MR, SPEAKER 1 Order, order. Don’t
make it a daily phenomenon, Please sit
down; everytime you do i,

N gams dmaw: w9 fafaee
qiga #1 WiE Afeq Ae"q #AFT wF

% fou w8 1



